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G vil Appeal No(s) . 4606/ 2006
JELES EDUCATI ON SOCI ETY & ORS. Appel | ant ('s)
VERSUS
R T. BHI TALE Respondent ( s)

(with appln. (s) for early hearing and vacating stay)

Date : 23/07/2015 This appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE JAGDI SH SI NGH KHEHAR
HON BLE MR JUSTI CE ADARSH KUMAR GCEL
For Appellant(s) Vi nay Navare, Adv.
Sat yaj eet Kunar, Adv.
Keshav Ranj an, Adv.
Gnen K. B., Adv.
Nar esh Kumar, Adv.
For Respondent (s) Braj Kishore M shra, Adv.
Vijay Kumar, Adv.
Apar na Jha, Adv.
Si ddhart ha Arya, Adv.
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UPON hearing the counsel the Court nade the follow ng
ORDER

Argument s heard, which remai ned inconcl usive.
For further argunents, list on 28.07.2015 as first part heard.

( NARENDRA PRASAD) ( RENUKA SADANA)
COURT MASTER COURT MASTER
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